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_ . NO»'EIF_}_§€A£[‘ION_

_ It xs hereby netnfied for gerfeml i'nformafion' of all concerned that. all District Courts in the
Natxonal Capntal Temtory of Delln, shall observe the days enumerated in the Schedule below as
Holidays during the year 2025. A
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- BY ORDER OF THE -COURT

Sd/-

(KANWAL JEET mom)
REGISTRAR GENERAL
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9.
l0
ll.
12.
l3.
14
l5
16.
17

,The Secretary, Govt. of India, Ministry ofHome Affairs, R. No. 113, Gate No. 4, North Block, New Delhi.
7 The Secretary, Ministry ofLaw, Justice & Co. Affairs, Govt. ofIndia, Jaisalmcr House,New Delhi.
The Principal Secretary (Law, Justice 8:. LA), Delhi Secretariat, [P Estate, New Delhi.
The Secretary General, Supreme Court of India, Tilak Marg, New Delhi.
The Registrars General, All High Courts ofIndia.
The Principal District 8: Sessions Judge (Headquarters), Tis Hnzari Courts, Delhi.
The Principal District & Sessions Judge (East), Karkardooma Courts, Delhi.
The Principal District & Sessions Judge (New Delhi), Patiala House Courts, New Delhi.
The Principal District 8:. Sessions Judge (South-West), Dwarka Courts, New Delhi.
The Principal District 8: Sessions Judge (West), Tis Hazari Courts, Delhi.
The Principal District 8: Sessions Judge (North-West), Rohini Courts, Delhi.
The Principal District 8: Sessions Judge (South), Saket Courts, Delhi.
The Principal District 8:. Sessions Judge (North-East), Karlrnrdooma Courts, Delhi.
'l'hePrincipnl District 8.: Sessions Judge (South-Bast), Salcet, New Delhi.
The Principal District 8a Sessions Judge (Shahdara), Karl-zzmdooma Courts, Delhi
The Principal District 8: Sessions Judge (North), Rohini Courts, New Delhi.

. The Principal District & Sessions~cum-Special Judge, PC Act CB1 Court, Rouse Avenue Conn Complex.
élfien Dayal Upadhyuy Mnrg, New Delhi.

18. e Principal Judge (Family Courts), Dworku Courts, New Delhi.
19.
20
21.

, The Director, Delhi Judicial Aeamy, Dwurkn, New Delhi.
' The Hony. Secretary, Supreme Court Bar Association, New Delhi.
‘ The Hony. Secretary, Delhi High Court Bar Association, New Delhi.

22. The Hony. Secretary, Delhi BarAssociation, Tis Hnzari, Delhi.
23. The Hony. Secretary, Shahclam Bar Association, Karkni-dooma, Delhi.
24. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
25.
26
27.

The Hony. Secretary, Rohini Bar Association, Rohini Courts Complegc, Delhi.
The Hony. Secretary, Dwnrko Bar Association, Sec-10, Dwarko, New Delhi.
The Hony. Secretary, Saket Bur Association, Saket Court Complex, New Delhi.

28. The Secretary, Bur Cotmeil of India, 21, Rouse Avenue Institutional Area, New Delhi.
29. The Secretary, Bar Council ofDelhi, 7J6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi.
30
31

. The Member Secretary, Delhi State Legal Services Authority, Rouse Avenue Courts Complex, New Delhi.
The Secretary, Delhi High C0urt‘Legal Services Committee, 35-37, LCB-I, Delhi High Court, New Delhi.

32. Registrar-cum-Secretary to I-lonfble the Chief Justice, Delhi High Court, New Delhi.
33 ‘. PS/s to all Hon ble Judges, Delhi High Court, New Delhi.
34. Joint Director (IT), Delhi High Court for uploading the notification on website and intranet of this Court.
35. JR-cum-P.A to Registrar General and PAs to all Rcgistrarsl0SDs, Delhi High Court, New Delhi.
36
37
38

. All Joint Registrars, Deputy Registrars and Assistant Registrars, Delhi High Court, New Delhi. _

. All A015, Court Masters, Private Secretaries, Dclhifiigh Court, New Delhi.

. Notice Board, Delhi High Court, New Delhi.
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ASSISTANT REGISTRAR
OFFICE OF THE PRINCIPAL DISTRICT Sr SESSIONS JUDGE (HQS) :DELHI

,__ .

No. fHo%dE§!5?C%z?:.:o24 Dated l [7, [77
Sub:- Notification .
Copy forwarded for information 8:. necessaryjcttlon to :
All the Judicial Officers of DHJS 8: DJS, Central District, Tls Hazarl Courts, Delhi.
The Chief Judicial Magistrate, Central District, Tls I-lazarl Courts, Delhi.
The ADU]lBt'at1Cl’t In-Charge, all branches of Central District, Tls t-lazari Courts, Delhi.
The DDO/Accounts Officer (Central), Tls Haznri Courts, Delhi.
The Librarian, Library, Tis Hazari Courts, Delhi.
The Director, Directorate of Prosecution, 'l‘Is Hazari Courts, Delhi.
The ln~Cl1arge, Lock-up, Tls I-Iazari Courts, Delhi.
The P5/Reader to Lu. Principal Dis let 8: Sessions judge (liqs), Tls Hazari Courts, Delhi.

9. The Secretary Bar Associationiiszlazar-I Courts, Delhi.
K:The Website Committee (English/Hindi), Tls I-lazarl Courts, lhi.

11. The Red Branch (Central) Tls Hazari Courts, Delhi for uploa on LAYERs.
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(MUKESI-I AR GUPTA)

Dist'rictJudge,Co .Court-o7,(Central)
Officer In-charge Judlci l Branch, (Central)
For Principal District esslons Judge (I-IQs)

Delhi


